135 Appropriation (No. 5)

[Shri Satya Prakash Malaviya] shall now
take up the Appropriation (No. 5) Bill as pased
by the Lok Sabha. Mr. Gadhvi.

APPROPRIATION (NO. 5) BILL, 1988

THE MINISTER OF STATE IN THE
DEPARTMENT OF EXPENDITURE IN
THE MINISTRY OF FINANCE (SHRI B. K.
GADHVI): Sir, I beg to move;

"That the Bill to authorise payment and
appropriation of certain further sums from
and out of the Consolidated Fund of India
for the services of the financial year 1988-
89, as passed by the Lok Sabha, be taken
into consideration."

The Bill arises out of the Supplementary
Appropriation 'Charged' on the Consolidated
Fund of India and Demands voted by the Lok
Sabha on December 6, 1988. These involve
'grosg additional expenditure of Rs.. 845.22
crores.

Against the gross additional expenditure
of Rs. 845.22 crores concerned
Minitrises|Departnients ~ ,have  identified
matching savings|increaesd receipts to the
extent of Rs. 195.22 crOTee leaving a net
additional re-qurement of Rs. 650 crores. This
comprises Rs. 250 crores for fertilizers
subsidy Rs. 200 cores for export subsidy Rs.
100 crores for Comprehensive Crop Insurance
Scheme and Rs. 100 crores for flood relief.
The details of the Supplementary Demands
are available in the documents laid on the
table of the House on 2nd December, 1988.

Sir I move.
The question was proposed.
SHRI KAMAL MORARKA (Rajasthan).-

Sir I ree to oppose the Appropriation (No. 5)
Bill, 1988. This
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involves gross additional expenditure of Rs.
845.22 crores and the main features have just
been given by the Minister.

Before 1 come to these specific Sup-
plementary Demands , I would like to point
out to the Government three indicators,
important indicators, which show the current
state of the' economy in the year 1988-89. We
are in the month of December. Seven clear
months have passed. We are in the 8th
month in the ninth month.

After three months the Government of
India budget will come in February.

First and foremost, we must note that the
current year's borrowing from the Reserve
Bank has been going on at the rate of Rs. 1000
croers per month. At this rate, by the end of
the year, the Reserve Bank borrowings will
total to Re. 12000 crores. This is roughly what
the Budget deficit would be. At the beginning
of the year, the Budget deficit was projected at
an order of about Rs. 6000 crores, which
means that we have already borrowed from the
Reserve Bank the entire projected budgetary
deficit for the entire year. Now, the Finance
Minister recently in one of the fora outside
this Houes promised that the Budget deficit
will be contained at the figure projected at the
beginning of the year.

No,'this looks to be a rosy promise In fact, it
is a threat that further taxation is round the
corner. The expenditure has already been
incurred and if the deficit is aleady more than
what we had planned and if by March you are
not going to contain the deficit, then there is
only one way in which you can do it and that
is by mopping up additional resources by way
of either taxation or administered prices. My
first request to the hon. Minister is "Please
don't do it." In petroleum prices, steel prices
and coal prices, the
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law of diminishing returns has set
in. 1t is no more profitable to tax
them or to increase their prices and
to mop up revenue in this manner.

It will be much more healthy to let
the actual budget deficit show at the
end of the year. There is ny doubt
that that figure will be alarming It
will be of the order of 10,000 or
12,000 crores of rupees. But it is
much better to have this figure and
plan the next year's budget based on
this reality. Instead of that, if you
are going to gy in for addi
tional taxation in January or
if you find some other method to
bridge this deficit, it will be infinite
ly more harmful to the economy.
What is the other way? Since  the
Finance  Minister has not made it
dear, it i; m, assumption that a tax
hike or an administered price hike is
round th, corne,  because th, only
othe, way in which you can contain
the deficit is either to contfrol the
public: expenditure or to augment
your earnings from the public sector
undertakings. Both these are nowhere
on the horizon. They are not possi
ble during the short period, of three

months. Nor do the policies and pro
grammes of this  Guvernment indi
cate any desire to control wasteful
expenditure. The performance of our
public sector undertakings is a sub
ject which needs a separate debate.
Suffice to say here that the perform
ance as it Ls today, cannot undergo
any radical change in three months
so as to contribute towards lessening
the budget deficit. So, my first re
quest to the Finance Minister te:
"Please don't increase the burden of
the common man in the next three
months. Pleas, don't go in for any
taxation before the actual  budget
comes". I ,ould lik, the hon. Min
ister t, tell us and take the House
into confidence, whil, replying to the
debate, as to what is the present

position of the budgetary deficit and
whether by March the budget deficit
is likety to be more than th, budget
ed  figure. What fe the actual posi
tion? 1 ask this because th, Reserva
Bank borrowings up 2lst of October
rver, of the order of 6607 crore? of
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rupees.  Already we hav, borrowed what was
projected almost.

The secon- indicator which is disturbing is
the Consumer Price index. Kecenuy, the
Finance  Minister has said in this House that
the inflation. is under check. The wholesale
Price index is always quoted to show that the
inflation is under check. I wish to point out
that it is the Consumer Price Index yhich really
affects the economy because all the D.A.
paid by the Central and State Governments
or by the private sector  is based on the
Consumer Price Index. Also, it is after all the
retail price which the consumer pay;  from his
pocket.  That is the real thing that affects the
common man. The Consumer Price Index
has shown an increase of 7 per cent in six
months. Last year, the corresponding figure
was around 5 per cent or less than that.
Ther, is an increase in inflation by 40 per cent
during this year. What are the factors? People
may say that in , developing economy inflation
will be there. But there is a very very
important point. Thig is th, year of
foodgrain surplus.  There has been inflation
every year and one of the reasons put forth by
the Government was that there had blen
drought and that agricultural output had gon,
down. Now, this is the year of a bumper
"op. If the inflation rate is more than that of
last year in jpite of oar bumper crop, then it
is an aiarming sign fo, the economy. So,
the first indicato, is the borrowings from
the Reserve Bank. The second indicate
is the Consumer Price Index.

The third indicator is the value of the rupees

and the parity of irupee-pound and rupee-
dollar. Recently, it was said in this House that
it is a phenomenon not linked ith the internal
conditions. I beg to disagree. The internal
buying power of the rupee will have some
effect on the strength of the rupee outside. It
is inevitable. Rupee was delinked with the
pound on September 25, 1975. We had ,
basket of currencies. At that time, the
rupee-pound parity
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Was lixed at Rs. 18.53.

des, Li.wl,

Today, it =
and vy o osIX Weeks,
Micans, vewween Uclober ¥ dand
SO0Vemoer 2a tius year, ine Fupeec
poung rate oas  cnanged irom  ns.
4.0 LW te. ©0.95 weien )s more thai
10 per cent mm gix weeks, dlus  is
not an ordinary devaluation of the
rupee. il 1g @ very, very serious in-
airator o woele We are gowng, S0,
trtse three (ndicators wiien 1 wouid
like to briag (o the nolice of the hon,
Fimance Minister, e, ine net credit
or KBTI 1o tne Goyernment, the con-
sumer price index and the value of
rupee linked with iue pound, al] -
@icate that oup currency s under
pressure, and the reason to my mind
15 very clear, LI lbe agriculturai
output ig going up, if the rale of in-
dustrial growtn is guing up and yet
we have this king of thing, the mein
culprit is public spending, the deficit
financing. And on that I wish to
quote three authoriies, The first 15
the Ninth Findnce Commission. The
Ninth PFinance Commission hag suwid
that elimination of revenug deficit at
the eardest is an absolute fiscal im-

LIFT=1

perative. I could not agree more
with' this proposition, [ think, the
first pricrity of the Government

shoulq be to wipe out the revenue
deficit. The long-lerm fiscal pulicy
has said that there would bg no re-
venue dofieit by mid-87, Yet, in the
first three years of this Plan, 15.8
per tent has been financed by deficit
financing. This is by the authority
of the Governor of the Reserve Bank
of India who has slso said that curb-
ing the growth of non-plan expendi-
ture is crucial. The Ninth, Finance
Commission has also said that the fis-
cal scenario has gradually worsened
to an alarming exient. These are
olgervations of the Finance Commis-
gion an the Governor of Reserve
Bank, These arg two yery important
fnstitutions in  this  country, and
they also feel that deficit financing
must be curbeg and CGovernment
spending should he curbed.

Sir, 1 would also quote Raja Chel-
Nah, a Member of the Planning Com.
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AUSSION WG Ddy g Very, very sefs-
olg suggestion Lo ake ana [ gomn-
rend dnak SUEges ain 0 Lhe rildoce
mumster.  Kaja Ulelujan has sugges
led tne setting up ol a “separale ac-
coamdag Un.e wpehin  tne  Finance
Minisiry 1o unit waependent logn wis-
Lursenil raasactions so 4s o apauct
a gredater degree of niscal djscipline
i pulile expenditure. ‘Lhe body
sfiolid  Ke  accountable o pPar-
liament alone ang should monitor on
a comumuouce basis the uliusation of
fundg to make them more produc-
tive,”

Sir, the burden ol my song ig thut
year after year we come to the An-
nual Budget, we debate the figures,
Most ol the discussion is on the rates
of taxation ang ,ome section of thu
House or the other is concerned
with some eéxeise or direct tax or gsome
change that you are making, But the
other aspect hag nog been given due
attention, And that is; How are we uti-
lising tha; money? My submiission is
that whatever money js collected,
the utilisation leavrs much to be de-
sred. Theype should be 5 drastic cul
in public expenditure, [ made this
point before, [ want {o repeat this
tor the three months that are only
left during thjs year., But the
Finance Ministry has tp make a de-
finite and deliberate effort to cut
down the expenditure of all the
Ministries. I asked g question, in
reply to which I have never got a
specific answer. [ asked ag to what
specific steps have been initiated to
cut expenses, All that we hear is
some car, petrol, some foreign travel,
cie, Sorry, our problem is much big-
ber than that, What we neeq is some
drasting pruning. The Finance Minis-
ter knows betfer inan me that 19
per cent of the First Plan was finan-
ced by revenue surpluses. By the
Sixth Plan period, it came tg 1.7 per
cent. In the current Plan period, we
are, in the negative,

As far as the balangs from the cur-
rent révenueg is conterned; we Will not
be gbla to finance the building up of
the country by current revenues. In
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fact, to run our own expenditure every day, to
pay our own salaries, we are eating into the
capital account! This is a very very dangerous
situation and though in the current Ap-
propriation Bill out of Rs. .845 crores the
Finance Minister may well turn round and say
that most of the items are beyond his control,
the issue is not that. The issue is that if Rs.
845 crores has to be found we should also
find how to cut some other expenditure out of
these Rs. 845 crores. Because, otherwise this
wil. only go to increase the deficit. Last time
also I made a submission to give us an overall
picture of how we are going in the current
year so that w, can have a more meaningful
debate. By the time the Economic Survey
comes only a week is left for the Budget and
thereater the discussion goes on. It gets
combined with the Budget. But whatever
figures are available from

the reserve
Bank or other sources, we find that in the
current' year we are far behind even what was
budgeted. Even our budgetary deficit is
aiarming, it is frightening, what we are doing
is fai in excess of the deficit planned and I
cannot over-emphasise that any increase in
administrative prices will again pdsh up the
consumer price index. It is the poor man,
common man who will suffer. Please do not
do it- Please wait for the Budget and in the
Budget let the Finance Minister use all the
financial at his command, how to balance the
figures. But before that, let us not have
increase in the steel prices, increase in
petroluem prices and then there would be- a
big protest and then agaift you withdraw a
little bit. Let us not have thae That never used
to be the system till a few year; ago. We never
"sed to think of mid-year taxation. Let us
again try to go back to the old conservative
and orthodox system of budgeting which
definitely held the country in good stead.

Only a Word before I end. On this
particular item Rs. 200 crores has been
provided for cash compensatory
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support for exports, It is a good gign that
exports have gone up. But two points: One as
that imports have grown up faster than
exports. Unfortunately our trade gap is
increasing. But more important, we want to
know the figure, out of this cash
compensatory support for exports how much
of the export is to Russia or to rupee payment
countries because any cash compensatory
support that you give adds to the inflation.
O.kay, in the interests of foreign exchange we
have to suffer, or we have to accept that
inflationary pressure. But in the case of
export;; to rupe payment countries we do not
even have that consolation. So if the cash
compensatory support, if this Rs. 200 crores
is going mostly to rupee payment exports, it
will not help the economy at all.

The other thing is that I want to have a
word on droughts and floods. Droiights and
floods will be in different States. But the
Government should come out with a concrete
policy how the money is to be distributed. It
should not be on the whims and fancies of the
Government because to some States you give
Rs. 10 crores and to some others you give Rs.
100 crores, depending on the political
situation. It should not be so. There should be
some parameters by which this largesse to the
States is distributed.

The other point is about the Department of
Mines: Here Rs. 85 crores has been provided
by way of excess payment of customs duty.
Now, this is uncalled for. If in the case of this
corporation customs duty have increased,
they must find their own funds. You should
not pay additional money to them to enable
them to pay adidtional customs duty. The
amount is only Rs. 85 crores. It does not
affect you overall. But the princi ple is there
Public sector units must try to become
autonomous und run on their own.
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Sir, with these words, I end-up my
submissions, with a final request 10 the
Fnance- Minister that even in these three
months, please have a three-pronged attack,
contain the Government expenditure,
moderate your borrowings and try to increase
the income from the public sector
undertakings and that is the only way in
which the economy can be balanced.

THE VICE-CHAIRMAN (SHRI SATYa
PRAKASH MALAVIYA): Shri Rameshwar
Thakur—absent. Yes, Shri Jagesh Desai.

SHRI JAGESH DESAI = (Maharashtra):
Mr. Vice-Chairman, Sir, [ rise to support the
supplementary demands presented by the
Finance Minister. I do not want to go into the
details regarding the economic situation,
price rise, deficit financing etc. because
those thing- have been discussed time and
again. But I would like to make two or three
comments on what Mr. Karnal Morarka has
just now said. To my mind, deficit financing
does not itself create a situation of inflation. I
am very clear in my concept. Deficit
financing means that you have poured more
funds for development than what you commit-
ted in the budget and you are exceeding
those amounts. To my mind, if borrowing is
taken for the purpose of development and
because of the borrowing,  deficit ise
indreased, 1 don't think there is anything
wrong. If by pouring more funds for deve-
lopment, more goods are created, then
fruits we get are more than what we pour
in and this will not create any inflation.
So 1 am not against the deficit financing at
all.

As regards revenue expenditure, it should not
exceed your revenue income. If that is so, the
problem will j not arise. But if you, deficit is on
account of, meeting the deficit:—or you want to
resort to deficit financing to meet the deficit of
revenue from income, then it will ereato problems
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and that is why I am of the firm opinion
that Government must spend on account of
revenue, whatever they can collect by way of
revenue and for that purpose you have to
generate resources. How do you generate re-
sources? 1 would not like to go into the details
at present, but you have to tighten up your
collection machinery.  Even in income tax, I
think— if I remember the figure correctly-
more than one thousand crores of rupees
are in rrears from not more than 80
industrialists. That means, per industrialist, it
is more than Rs. 12-15 crores, and that is way,
for that purpose, you have to take action to
collect the revenue.

Having said this, I would like to say
something regarding the price situation.
As regards the price rise, it is not more than 4 to
5 per cent annually. The inflation which
was at 10 per cent, is now less than 5 per cent,
and this is not because the bumper crop only but
also because of the policy of the Government iu
this regard. That is why. as I said earlier, i, the
coming months, the prices are going to come
down. At the same time, Government must
procure foodgrains in time, especially the
oilseeds. The price of oilseeds at  present is
low; but after some months, the
businessmen will buy these oilseeds and after
6 or 7 months again the consumers will be put
to difficulty and they = will have to pay
higher prices for the edible oil.  So. the
Government must give even  better prices to
the cultivators as far as oilseeds are concerned.

Now I come to the demands proper. I am

very happy that about Rs. 100 crores have
been provided for flood relief. In Miharashtra,
especially in the the Marathwada region of
Mabha-rashtra, huge damage to crops, animals
and buildings has been caused by the
widespread floods in Marathwada region. Th,
Government must send , team to Maharashtra
to assess



145 .Appropriation (No. 5) [ 19 DEC.

th, damage and losses incurred on account of
these floods. I would like to point out that th,
Marathwada region is th, most undeveloped In
Maharashtra. Most of the people there belong to
the low-income group. That is, why I would
suggest that the Government must decide with
sympathy and allocate as much amount as
possible to give solace to the people.

Secondly, I am very happy that lor crop
insurance Rs. 100 crores have been
earmarked. Here I would like to point out on,
thing, I would like to stress on, thing. There
are two crops, pulses and oilseeds, which are

cultivated by =~ marginal and  small farmers.
These ar, cultivated mostly in
rain-fed  areas. It is the small ~ farmers,

the poorest of the poor farmers, who cultivate
these crops. Our country, as you know, is
deficient in  pulses and oilseeds.
Therefore, I wouid request the Government—I

have raised this issu, ear-tier also, on  many
occasions—that there should be a  crop
insurance schem, for these two crops, oilseeds

and pulses, and since these are culti, vated
mostly in rain-fed areas, the insurance
premium should be fre. so that the poor
farmers who have otherwise to depend on
the vag“ies of the monsoon—as these are~rain-
fed areas—can at least get solace from the
Government. The premium  should b, paid
by the Central Governrnent. It can be two-third
from the Central Government and one-third
from the State ~ Government ay is generally
the case.  The farmers should not be required
to pay any premium on this account. If this is
done, these two crops will be cutivated by
marginal farmers. At present, they are not
cultivated. That is why pulses  and oilseeds
are in short supply.  If this is done, I am sure,
the production of these two crops will go up.
For the last several years, we hav, seen that the
pulses production is stagnant. It has not risen.
But fortunately, this year, production of
oilseeds and pulses has increased by  more
than
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40 per cent compared to last year. Even then it i
not sufficient. There fore, the Government
should take special steps to see that the dmall
and marginal farmers are given some solace so
that they are encouraged to take up cultivation of
these two crops.

Ther.is on. point to which I would like
to draw the attention oc Mr. Morarka. 1 find
that in most ox the cases in these
Supplementary .Demands, additional funds

required ar, met from out of savings in  the
same department. Thigig ,  very good
thing don, by the Government. The

Government should try to see that th, deficit
is kept as low as possible. But I would like to
add one thing here. This should not be at the
cost of development.  For example, I find her,
that as fac ~ as the Nhava Sheva project is
concerned, a saying of Rs. 38 crores on the capi-
tal account has been diverted for some
other development. I  would like the hon.
Minister t, clarify this, this saving on the
capital account. Was it because of wrong
planning? Or, was it because the earlier esti-
mate was on the high side? Or, was it because
that some of the items have been curtailled
and that is why the saving is there? I would
lik, to stress that no such cut should be there
on capital expenditure. I do not know
whether some developmental progromme hay
been cut off and, therefore, there is this saving.
If it is because of efficiency, if it is because (of
better utilisation of funds, I am happy that the

Government  is going in the right direction
and I welcome it.

As far a, trade is concerned, I am in
complete agreement with Mr.i Morarka

that we shouid increase our j  trade with the
rupee countries, with Soviet Russia and other
Communist' countries. I am very happy that
th* ' Government is proceeding in this I
direction. Our Prime  Mnister has' gon, to
China. Iam of the opinion' that we have to
improve our relations with China.  We are
two gr«at



147 Appropriation (No. 5)

power; i, Asia; India and China. Our cultural
and trade links date back to one thousand years
and more. Wc¢ should se, what items we can
export to China and what items—which are not
produced here now and whicii we get from
some Western countries -“we can’ get- from
China. We should have this kind of trade with
China.

And if that is done. I am 4.00 P.M-sur, our
country will ~ be benefited, China will be be-
nefited and both the countries will com, neare
to each other.

My last point is regarding housing. CPWD
has been given som, Re. 30 lakhs—I do not
remember th, exact figure—fo, constructing
som, tenements, but are we going to
solve this problem by- this meagre alloca-
tion? Are we going to solve the housing
problem of Government servants? In my
earlie, first and second budget speeches I have
%d that the Government must increase allo-
cation of funds for constructing dwelling
places, which may be of double rooms or even-
single rooms with attached lavatory. All the
Government servants should have a house
after they retire and as s"h this meagre
allocation will not do. You can deduct
the fund in instalments from their salary. It
iy the most secure loan. You Will get
interest. You will get the monoy in
instalments, that can b, deducted from
monthly salary of th, Government employees.
A, I said earlier, there should be a revolving
fund of about rupees four to fiv. crores for
Government  servants? building activity.
This fund can be there only onc. and
afterwards from instalments, interest it is
collected from the salary for the loans $ven,» it
will be added and from that you can construct
houses for the Government servants. If
that is done; the housing problem of the
Government servants could be completely
met within five to ten years. That should be the
aim of the Gov-mtfint. If the Government
goes in that direction, the housing
Droblem
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oi the Government servants can be solved
casily.

Similarly, we have t, think of the the
employees of the public sector undertakings.
They are going very well but about private
sector 1 am orry to say, they do ot take care
of their employees for providing houses.
Even for R&D'The private sector spends only.
6 per cent of their turnover whereas the
public sector spends, if I remember correctly,
1.87 per cent of the turnover. So, we have to
see that the private sector also comes forward
and helps its ¢wn employees to solve thei,
housing problem.

With these word, I support the demands
Which the Finance Minister has placed
before this House.

SHRI E. BALANANDAN (Kerala): Sir, I
rise to oppose this Bill. Thi, is the second tim,
that a supplementary demand is brought forth.
The demand is for Rs. 84522 lakhs. We can
understand if a demand is Put forth as a
supplementary demand  whe, some
unexpected expenditure ha; fallen on th,
Government so that the, could not visualise
the expenditure when they presented the
Budget, but while going through th, demands
we  find that manv of the demands are such
that the Government could visualise the
expenditure earlier when  they presented the
Budget and they could have presented the
budget of a higher order. However, here it is
for us to say something about it. Th, deficit,
whe, you presented the Budget, was Rs. 8484
crores. Now it is on the increase. I do not
want to say  much about that. It is on the
increase and before I comment o, this aspect
may I ask a simple question from  the

Minister through  you, Sir? When you
presented the last budget, you said that you
had to collect Rs. 1200 crores by way of

default of taxes? Did you collect anything
out of it? Rs. 1200 crores are in default of taxes
to be made by the big moneyed P*" ple. The
names are ther, With the Minister.  Therefore
now that you
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are coming with these appropriations before
us, you' must tell  how much yo, have;
collected ou, of the” R3. 1200 crores.

SHRI M. A. BABY (Keraia): That will be
eol ected for the elections.

SHRI1 E. BALANANDAN; I do not know
whether tha, i for the elections or something
lik, that. But I want an answer from the
Minister on that question. Government of-
India'd flnance, *e i, a crisis and the policy
which. i being pursued by th, Government is
taking the countr, towards major crises in all
sectors.

Coming to your taxatio, policy, what is
your taxation policy? You do not tax the rich,
but you tax the ordinary man. If you look into
the rate- and ratio of taxes, you find that
during 1950-51, th, indirect tax ratio was 63
per cent, while it has reached 84.2 per cent in
1987-88. The percentage of direct taxes i,
1950-51 was 36 9, and i, 1387-88, it is 15.8
per cent. What doe it show? It shows the
wrong policy of the Government. I do not
want to dilate °n thi; because my tim. is
limited. The effect of thi*; taxation policy is
that th, ordinary man is squeezed and you do
not take money from thos, wh, ar, having'
money. That ig your attitude.

The revenue deficit and non-plan
expenditure are a'so On thg rise. In 1088.89,
the revenue deficit with the Government
sdsat Rs. 9842 crores, as m, friend, has said.
Th, total plan expenditure is (being met by
loans alone. Durmg, the earlier period it was
581 per cent; now i, th, Seventh Plan, it has
risen to 68 per cent. Over the last three years
of the Seventh Plan, the expenditure is being
met through loans and borrowed money.

The non-plan expenditure is also going-
sky-high. In 1984-85, it was Rs.
25063'crores, while in 1988-89, it has rken
crores—an increase of 91 per cent. Our
borrowing front external and internal sources
is coming to CIETUWTOUS leve's.
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You have no proper account of our foreign
liabilties. One ma, says it i 53,000 crore, and
odd, bu, whe, we go through the accounts,
big amounts a,, being shown by the
World Bank and those people who
accurately calculate th, foreign liability
of Government of India. It wa, said that in
1986 it was 43 billion dollars and now it is said
that it has risen to 60 billion dollars. Can you
tell me th, figure? Somebody says 55
thousand i the liability figure. I do not
know which iy the correct figure, but
when the,, international figures tally with th,
World  Bank figures, on, cannot disbeliev, it.
So 60 billion dollars worth of foreign
liability we are having. M,, Malhotra the RBI
Governor, in a recent speech on December 3,
said that Government of India is encouraging
exports. They are doing every thing for that.
But what is the position of exports? We ar,
having 2 per cent of the world trade earlier.
Now it hay com, down to half , per cent.  This
is the improvement we are making! Not only
that, you hav, now adopted what is called a
"liberal policy". What does this mean?
Everybody can  borrow from everywhere,
every year. Mr. Malhotra has  gone on
record  that w, are getting less "% A5
concessional aid and we are going in for
high-cost borrowing from commercial banks
abroad. What does it mean? High-cost
borrowing from commercial banks abroad
means our liability is on the increase. Now
th, total debt repayment ratio has increased to
27 per cent. The World Bank stipulates that if
you go beyond 20 per cent & is very
dangerous, and ou, Government has reached z
P°r cent! Therefore, m, humbi, submission
to the Minister through you, Sir, i that our
country is in a debt trap. Internal borrowing
also is going sky high. It is more tha, , lakh-of
crores. Somebody is assuming that if you
transfer some money from somebody, it won't
have a bad effect. But, because of the loans
the prices go high, and that is what is exactly
happening in India.
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[Shri E. Balanandan] For the last three,
four months we find that ther, is , seven pe;,
cent rise in the ordinary, retah, prices. What
% happening; therefore; is that the ordinary
man's purse is being squeezed. That is the
effect of it.

Our trade deficit also is on the increase. I
won't go into the figures because I do not
have the time. The increase is 23 per cent. I
don't want to quote other figur,. Ou, trad, de-
ficit has gone up to Rs. 2618.9 crores. Our
foreign exchange reserves also are going
down. W, ar, having money for only three
months' business, no more tha, that. That
itself shows the dangerous situation. There-
fore, in total; th, policy being pur-3'. f d by
the Govern-nent of India with regard to
figures is i, a wrong direction. And, while
going in a wrong direction, you are talking of
liberalized economic policy. What ces H
mean? Everybody is avowed to come in
without restriction so that in our imports and
finances they come in and dictate. Finally, th,
World Bank and th, IMF come to dictate
terms and we gentlemen in Parliament cannot
decide the policy of the Government of India.
Th, Government ' India's economic policy is
decided elsewhere abroad, i, New York or in
the nesdquarters of the World Bank. Then
somebody comes to us with a proposal and
we agree with that. This kind of a situation i**
dangerous.

Sir, there are one or two important points.
There are many lacuane in our Government's
handling of the finances. The Government of
India should not have, I may say, an imperial
approach towards the States. If you adopt
imperial postures, what will be their reaction
then? They feel that there is colonial
oppression. When the States demand
something ,0, people who are here at th,
Centre offer something, and say. "Take it if
you want' otherwise leave it." When
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the Ninth Finance Commission was appointed
to go into the question of devolution of funds,
what did they do? They did something just
like what an old woman in Kerala did. I am
only giving you a small story. There was this
old woman who was baking bread, but
because she could not **» i the time the
loaves were getting smaller and smaller. That
was the way the Ninth Finance Commission
also went about in seeing how the State,
shoula be helped. The resul; is that the States'
share is dwindled, and purposely dwindled.
When they approach the Centre for
something, you say, "No, it cannot be
discussed." The Finance Minister iy a big*
man, a serious man, and a man holding the
portfolio of Finance shoula understand tha<-
India is one. This imperialist kind of approach
is no good. Not only this ther, are other things
also.

Whe, a proposal tor , project on the
Damodar comes from Bengal, that wiil not he
sanctioned. Then a petro chemical project for
West Bengal comes. That will not be
sanctioned. Another project come, from
Kerala. That will not be sanctioned. You here
at the Centre decide everything for us. Are we
not mature people to know what is necessary
for the State of Kerala or West Bengal or any
other State? When the question of Andhra
comes, the NABARD Bank is giving money
for co-operatives. Why? Are they not mature,
I mean the Andhra people. Can they not
understand things? Therefore, what will th8
financial mishandling of this type ultimately
do? It will ultimately ruin the country's unity
which is very serious. It cannot b, handled by
deities like you and others who are at the
Centre,

Another thing I want t° bring to your notice
is a very important thing. We are always
expecting that the Defence Ministry should
be prompt in things. I have with me a report
which has been published in the "INDIAN
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EXPRESS" dated 17th December. 1 do not
want to malign anybody. The Kerala leader,
Mr. Karunakaran, went in an IAF aircraft to
Guruvayur. Then h, went to Trivandrum. He is
a man who hag used the IAF aircraf; earlier also.
Then a judgement came from & judicial body.
It said that the Defence Ministry had erred i,
giving an air-craft to Mr. Karunakaran, the
then Chief Minister of Kerala. But ther, an
ordinary Congress leader, Mr Karunakaran,
is using the IAF planes, helicopters. How he
can use them, 1 do rt&t know. Our Defence
expendi tur, is on the high side, Rs.
13.000 crores. It is always on the 'high side. [
am not making any statement againsl it. If the
Secretary, Congress (I) wants a, IAF plan, to
go to a temple and come back, you get it.
What is happening? So, I want an explanation
on thi; question from the Finance
Minister, Sir.

Another thing is, the expenditure is to be
curtailed.

THE VICE-CHAIRMAN (SHRI SATYA
PRAKASH MALAVIYA): ThLs is the last
point, Mr. Balanandan.

SHRI E. BALANANDAN; Actually to the
Finance Ministry thig should be told. The
telephone bill of one Bank Manager in the
SBT, State Bank of Travancore, is Rs. 36,000
odd for one month for the office telephone
and for his residential telephone it is Rs.
13,423. Altogether, 36 plus 13 You calculate.
It is Rs. 50,000 for one person. How can these
people help our country, Bharat? Managers ol
this kind have the phone expenditure of Rs.
50,000- pe, month for nothing

Other things are about our Plan, do not
want to go beyond my limit.

- f - o f
We were saying that 5 crores ©
4.7 erores, will

people, to he precise
he given emnloyment during the
Qeventh Five-Year FPlan. Tt averages

nearly 1 erors Der vear. CGood. Every
voune man in the eouniry was expect.
ing that the Government of India 1s
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going to give him job. One crore of persons
will be employed Wonderful, Sir. What is
happening in the country? In the Reserve
Bank of India alone nearly 2,600 vacancies
are there not filed. No opening i there. In the
Railways I am told they are going to reduce
the strength of employment by 5 lakhs. Mr.
Sathe my friend, is always vocal. He was
saying that in the coalfields another few lakhs
are going to be sent out.

What is the position of the major industries
of the country? During the British days the
hawkers of Britain wer, hawking i, London
saying, "Indian cloth, Indian cloth." Indian
cloth was so much in demand. What is the
position of th, Indian cloth industry today?
Several lakhs are unemployed, and thr textile
industry is facing a crisis.

Finally, I am saying that  these things
should change. Our country cannot go
forward with the policy you ar. pursuing
today.  Therefore, my erequest to the
Minister is this. Your demand, I have to
oppose because of these conditions.  About
other things, I have no time, I am only saying
that I oppose this Bill. ~ You kindly change
your policy. At least collect the taxes from
those who have to pay to the Government of
India. Then come to the people and t** them.
That is the attitude you should take.
Otherwise, this kind of  attitude will ruin the
country. Our country is seriously in a debt-
trap. Don't  forget this. You have to keen
it in mind. That is all.

With this, I oppose this Bill.

PROF. CHANDRESH P. THAKUR
(Bihar): This is the time to look at the
performance of the  general fiscal
situation. I have listened with some
attention o the remarks from the
Annacition Fuervhode = worried 1
Yenrd Mr. Morarka soeaking and the
Y Member fust now who sboke also
$alked shout the prohlems of the size
of the geficit. of non-Plan expenditure,
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[Prof. Chandresh P. Thakur] the question of
continuing inefficiency or relatively less
efficiency of public enterprises o, the  fear of
the debt trap. Tnese ar, familiar battle cries on
the side of the Opposition. At the same tim©
if you heard the earlier debates, the demand
on behalf of the States for net added
transfer of resources fro,, the Centre to States
is still growing. The pressure is mount, ing.
There is a demand for additional subsidy and
continuation of existing outisidies. Then on
the on> side we talk about efficiency in
economic man agement, on the other side
we And difterent Stat, Governments and parti-
cularly some of the neighbouring, State
Governments indulging i, populist
approach towards repayment of loans from the
banks or other sectors of the government.
Now, it is very difficult to reconcile the
economic rationality of the demand and the
economic rationality of the comments that
the Opposition Members are trying to
make. Let ug look .t the hard facts. The
question is whether thee economy is giowing
in terms of growth rat, of thy GNP or not. Th,
fact is that it is growing at a very fast pace. In
fact, the expected rate of growth ©Of real
income in the current year i likely to be
around 9 per cent, which is much higher than
what we have seen in the recent  years. If
you look at the sectoral composition of
performance then the food production, thanks
to the bountiful monsoon and a more imagi-
native agricultural  strategy, parti, cularly
the food production strategy, we are finding a
better performance Of course, we depleted
our buffer stock, bUf as a result of the
better crops and with some imports we are
try'ng to replenish our buffe, stocks. Industrial
growth has been very encouraging,
although in the last few months there has been
a tendency at deceleration and we hope by the
yeat end the things will level up and out
performance in the  industrial sector will be
well above th, recent perform-
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ance. It should be crossing 10 to II per cent
mark.

Tertiary sector growth hag been unabated.
In fact, it has shown vigorous rate of growth,
although the quality of growth ma, be an area
of concern, not ™ ™€ of growth.

Th, price situation is always a source of
worry, but not lately. J heard Mr. Morarka
talking about the consumer's price index.
There is no doubt that it is the ris* i, the
consumer's price index that the consumer faces
the real punch, but the increase has not been as
alarming as we think, particularly if we look at
the recent drought and the risks of likeiy
increase in rrice which did not tak, plac;. Now,
so far as the consumer's pric* index i
concerned, it is closely related to the liquidity
in the economy. It is true that the liquidity is
growing because disposable income has been
growing, because of different kinds of
payments that we have committed, whether it
is the Fourth Pay Commis sion and the
cascading effect of that in the rest ' the
“fomy or the other salary settlements,
dearness allowances and all that. This leads to
demand inflation. But on supply side if our
buffer-stock position is right and releases are
timely and adequate, al] the operations both on
the supply side and on the demand side of the
buffer-stock are efficient, then we should have
no fears. It seems to me the very fact that the
price index has not been rising at a very rapid
pace, “hows that the supply management so
far as the essential commodities are con-
cerned, has been somewhat efficient and this
has given us a relatively better balance with
demand.

Now, 60 far as the wholesale price index is
concerned, it is very encourag ing. As a
matter of fact, there was a slight pressure but
if you take the latest figures, there has been a
deceleration there. What is particularly
encouraging is that in the agricultural
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product group the rate of increase in the
whole-sale price index has been much less
compared to the non-agricultural commodity

group.

However, the fact remains the resource
position of the Government is under strain.
When we talk of resource position we talk of
three components. Number one, what is the
rate of the domestic savings, particularly , the
net figures have been under serious stress.
Fortunately, the household sector
performance has been good but the
performance at the corporate sector level and
particularly the saving in the public sector of
the corporate sector has been discouraging
and much more discouraging has been the rat,
of the savings in the Government sector. So
this is one area where substantial correction is
required in order to generate adequate
resource for investment.

The second component is related to
revenue. Now if you take the total revenue
picture, the direct taxes constitute 14.7 per
cent and indirect taxes constitute 85.3 per
cent. Increasingly indirect taxes are becoming
the resovrce base and particularly the
commodity taxation, the widening net of tbe
commodity taxation. Now, if the economy is
growing and diversifying and if the product
range in the commodity group is growing,
then, there is nothing to worry. But if it is just
an effort to create a base for additional tax on
the limited commodity groi'D. then, it is a
source of worry. But w« hope that if the
economic growth plan gets off the ground and
becomes more effective, then, oerhaps. if
indirect taxes brinS additional revenue, there
is not much to worry. On the direct taxes side,
of course, we need to do better. So far ras
direct tax revenue to GNP is concerned, it is
2.5 per cent and indirect taxation it is 14.4 per
cent. Now. when we talk of buoyancy in the
direct taxes, we look for the buoyancy of the
revenue within the existing fiscal provisions.
We look at the
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efficiency of the tax collection administration.
W. also look at the possibility of the
widening tax base so far ag direct taxes are
concerned, but not necessarily increasing the
marginal rate of taxation or even totally deny-
ing th, tax shelters which are promotive of the
savings pool which in any case we need i, a
big way.

Now, the third component comes to
borrowing. Borrowing is a familiar supply
source of resources fo the Government. There
is no doubt that 27 per cent or a little more
than 27 per cent of the total expenditure is
being financed through domestic borrowings,
and 21.9 per cent of the total Central tax
revenue is going as interest repayment of the
order ol Rs. 6,913 crores. Now, one could be
alarmed by thes, figures but the fact remains
that if the Government has t, work, it needs
liquidity and in order to retain this liquidity
withou! disturbing the price situation, one has
to go to the market and plough back the
available liquidity from the market. People
have income whethei they are sa'ary income
or arrears or 'he merease in th<> produc*
urines bringing more accrual t, them it lead*
to liquidity and there is some aeed either
through borrowing or other instruments to
plough back more out of that in the
Government sector fol the purpos-;- of not
mere maintenance cost of the Government, but
for net investment and resource augmentation
for it.

I agree with the Members on that side so fa,
as public sector contribu-tion is concerned,
we need t, improve efficiency, but there is
evidence to suggest that ther, is a growing con
cern within the public sector management and
the concerned Ministries to bring a modicum
of efficiency in the management and
increasingly public sector enterprises have
been trying to look beyond the budgetary
support for their resources and S° * the
market sources or improve their operating
efficiency to generate internal resources.
Some of the giant en-
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[Prof. Chandresh P. Thakur]

terprises like ~ the Steel  Authority of India
have been trying to relievo the Government for
access to resource support, soft loans etc.
Some ar a going to the market.  This is not
to suggest that th, battl, has been won. There is
a lot more to do so far as public sector is
concerned. But the more  important
question from  tlw budgetary point of view
is th, state of subsidy. So far as the
subsidy is concerned, we commit a
substantial amount of  resources whether
they are on food or fertilizer  oi export.
Food and fertiliser subsidy is linked to our
agricultural  strategy  and particularly
foodgrains production strategy which are “y
important for the survival of the economy, for
anti-poverty programme, for anti-inflationary
development package, fol basic self-reliance of
the economy and if we reduce the subsidy
component which has served us well in improv-
ing  the foodgrains  production and other
agricultural production, we will be
taking a risk. However there is a need for
course correction I would like to draw the
attention of the Government in this regard
th"t the package of subsidy in relation to
agriculture and particularly food and fertiliser
could be reorganised  in order to make it
more region  and product specific rather on ,
flat rate on an all India level. I have a de-
finite consideration behind this proposition
and what I am looking ,t is that the traditional
green revolution area has reached a hump so

far as the productivity is concerned. So,
the current pattern of subsidy is not
helping us to get more out of that investment

in the green ifevolution belt area. So,
you need more than subsidy,  a different kind
of R&D support for the green belt area.
Bui so far as the non-green belt, area is
concerned, the subsidy pattern should be
region specific and if you want to extend
th, green belt area in terms of geographic
coverage particularly —rain-fed  agriculture,
the dry farming area and the monsoon
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belt, then your agricultural subsidy should be
directed mor, liberally towards those specific
regions and the products particularly the
kharif products. The rabi crop has benefited so
far as the subsidy is concerned but the
performance of the kharif crop ha; not been
good whether it is subsidy or a lot more than
what goes in terms of infrastructural support.
Much vigorous R&D support is required. That
is a matter of detail and I am not going into
that. But what [ am trying to suggest is that
there is a need for course correction so far as
the  agriculture-related  subsidies  are
concerned.

On the export front, it <s a, encouraging
area and I would have liked Mr.
Morarka and other collea' gues from that side
at least take note of the encouraging
performance. The world trade is  growing ,t
an average rate of 5 per cent per annum but our
export performance in tw* successive years
has been 2 per cent higher than th, rat. of
growth of the world trade, that ig at 7 per
cent So, we are looking somewhat encouraged
as a result of the performance of the balance
of payment front This has been partly as
a result at the price situation so far as the crud*
and petrol products in the internation al
market are concerned. But tho situation
may not remain as good as it has been in the
last few  years. Then, we have the year
1992 wher* our problems with regard to
the larger and more demanding and com
petitive  European Economic ~ Conv nmnity
market would become serious. The last
mid-term review of the GATT was at
Montreal, the  Indian press has given sortie
interesting account but th, things have got to
bo a lot mor, encouraging and we need to be
more vigorous in our economis diplomacy
when the final negotiation time is coming.
Eve, the health oi our rupee trade vis-a-vis the
Eastern European countries  requires a very
critical review and some sort of a
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course correction is due. A lot is being linked
to the rupe, trade and so far ,s our balance of
payments .situation i concerned, ou, resources
are concerned, they are linked to that. Sir, I
am trying to draw the pointed attention of the
Government o, the employment front because
we ar, talking about, after all, all this for
what? It is for the benefit of thc-individual, the
family and the region, We expected roughly
48 million jobs lo be required in th, Seventh
Five Year Plan period in order to offset the net
addition of 39 million in the labour force plus
backlog. Now. regarding the employment
policy, recently the Congress party has come
out with , major plank that is "BEKARI
HATAO". So, employment

ie On the front agenda so far as Congress
party is concerned. Now how effectively and
how soon this is being converted into the
Govem-ment agenda, I would like to know.
"We know that the growth centre scheme has
employment potential We know that the food
processing industry has an employment
potential. We also realise that the labour in-
tensity of the housing construction is very
high. Domestic tourism and international
tourism, both have employment potential
directly as well as through infrastructure
build-up for tourism support or whatever pur-
chases the toursts make. We also realise that
there are certain vigorous sectors like gems,
jewellery garments and leather products which
are doing very well so far as exports are
concerned. But it seems to me that in order to
get a definite gam on the employment front,
we expect that the Ministry of Finance should
direct the respective Minitries which are
looking after som, of thesp se hemes to come
out with concrete employment-oriented
annual quarterly and six-monthly programmes
and to have som, monitoring agencies to see
whether the employment generation is of the
magnitude which the Government has aimed
at.
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W, have had a very elaborate network for
NREP and IRDP. j think there i a need for
course correction, some restructuring, in orde,
to bring efficiency, in order to bring , much
[greater, effective, emp'oyment component
out of these schemes which are being
implemented. They are very good schemes.
But every scheme needs a certain degree of
managerial and administrative reinvigora-tion
at different time intervals. This is the tim, for
1t.

There is a need to promote self-
employment and self-employment cannot be
promoted by simply preaching or putting it in
the policy agenda. For that, we hav, to do
educational reforms quite early. W, have to
bring se'f-employment components
throughout the educational systems. But still
all these things are not really getting off the
ground in terms (f figures of self-employment
target or Kalindi Entrepreneurship develop-
ment should be there in every branch of
education, science and technology,
agricultural educaion, managerial education
and the I’ke. All the graduates in a graduating
year should be exposed to self-employment |
submit to the hon. Minister that the Ministry
of Human Resource Development may b,
directed that in each of the course, the
component of entrepreneur'al education
entrepreneurship  development, should be
there o, , mandatory basis. Educational
streams/institutions which hav, placement
agencies should also have self-employment
promotion ageneies linked up w'th banks and
industries. The, should b, linked with the
various employment and investment proiects
which will help students immediately p'ck up
packages of self-empTovment rather than go
to employment exchanges for registration and
placement.

Coming to the last point. I think in this
country, regional imbalance
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[Prof. Chandresh P. Thakur] remains a
serious problem. This is not only a regional
problem. Regional imbalance is a national pro-
blem and this is becoming a drag on th, rate of
growth of the economy. This is taking a heavy
toll on the social plane. I want particularly to
draw attention to the State which I represent
here, that is, the State of Bihar. This is one of
the richest States in terms of natural resources.
But it is one ” the most unfortunate. It is
getting less and less fortunate if you take note
of the national and state averages of
performances. With th, rich resources in
Bihar, we should *°e whether the investors
there, including Government departments
which are investing there, can do a httle better
in national interests. If you take the
agricultural field, my colleague, Shri Jagesh
Desai, said that it is very good to have a flood
control scheme. But what happens? Every
year, in northern Bihar, just like northern
Bengal and Assam, we have flood havocs.
And hundred? and thousands of crores are
spent iD terms of relief...

THE VICE-CHAIRMAN (SHRI SATYA
PRAKASH MALAVTYA): Unfortunately
Ram Awadhesh Singhji is not here.

PROF. CHANDRESH P. THAKUR; He
always makes such drama that the real issue
gets lost. What I am suggesting is in terms of
infrastructure, support to agriculture in that
area should b, a top priority. Howeve'r, we
cannot have industries until and unless there is
power. If you take the banking and term
lending agencies, in the credit deposit ratio if
you take the national average visa-vis the
State of Bihar, a lot more requires to be done.
If you take the total term lending agencies'
disbursements from year to year in Bihar there
is need ' course correction, you need to make
improvement. If you look at the contribution
of the
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national grid and th, regional grid of power to
agriculture and industry in Bihar, we need to
improve that. If you want to look at the
national highways and th, share of Bihar in
that, you need improvement. I am not talking
as a Bihari. I am talking as a citizen with
national concern and I say here is potential but
some of that potential is not being utilised and
the country is not benefited. The necessary
infrastructure and basic structure to tap the
potential of that region of the country needs to
be built. Even the ratio of bank branches to the
population is less in the Stat. of Bihar
compared to what it is in other parts of the
country. (Time bell rings) In conclusion I do
support the Appropriation demand ,nd its
allocation. And I am looking forward to the
possibility that th, public sector contributions
will improve. I would like to think that
concessions are made available to the export
sector to see a much vigorous export perfor-
mance so that we are able t, finance our
essential imports in the years to-come. We
would like to think that the public sector
industries and the non-department industries
which are-going to be set up will help create
the necessary employment component or
employment potential, that employment really
takes place. W, hope the Ministries of Human
Resource and Labour which are involved in
preparing people for wage employment or
self-employment, would move towards self-
employment and entrepreneur development
programmes on a priority basis.

DR. YELAMANCHILI SIVAJI (Andhra
Pradesh); Gradually Annual Budgets are
becoming irrelevant and out of context. This
is Appropriation Bill No. 5 of the
Government. I do not know how many more
are in the offing. On the other hand, Govern-
ment has evolved a method of taxing people
in the name of administered prices.
Government goes on increasing the
administered prices every now and then of
items  like coal. steeL
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cement, fertiliser, p“tioleum and
petroleum products, and so on. But the

problem is whenever that is resorted to, it ig
the State Governments which are ultimately
hit. Whenever coal prices are increased,
nil the State Electricity Boards suffer a lot in
producing electricity. Whenever prices °f
petroleum  and petroleum products are
enhanced, naturally again it is the Stat,
Government- which suffer, because State
Governments ere the bulk  consumers their
Road Transport  Corporations and other
agencies suffer and,in turn, the burden
°f the increased fare falls on th, poor
passenger.  Similarly, when cement or steel
prices are hiked, the on-going projects of State
Governments their housing projects,  brid-
ges, dams and other constructions suffer.
Likewise state Governments are the bulk
consumers of fertilizer as agricultural
input. They consume large quantities
of fertilizer. Yet, unfortunately, non, of the
State Governments get a share from the
enhanced administered  prices. And the
present  Appropriation Bill clearly exhibits
th, financial indiscipline in the Central
Government. The Central Government day in
and day out goeg °" warning th, State Gov-
ernments, "My dear boys, you are not
disciplined in your financial matters, unless
you curtail your expenditure, unless you do
this, unless you do that, we are going to cut
your tail, we are going to punish you." This is
the warning they give everyday. Even in th,

case of NABARD, the other day
NABARD  warned seven State
Governments  including Andhra  Pradesh,

Tamil Nadu Karnataka, Maharashtra, Punjab
and Haryana. And they say thst unless we
collect an interest at th, rate of 10.5 per cent
from the farmers, thev are not going to release
funds for the farmers. All right. ~ The State
Government of Andhra Pradesh allowed a
rebate to the farmers and disbursed loans at
the rate of 5.5 per cent per annum and the
difference between 10.5 per cent and 5.5 Der
cent is bein? paid bv the State Government.
Itisnot dele-
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terious tg the interestg of the
NABARD. But the Central Govern-
ment says, “My dear State Govern-
ment, you are indisciplined in finan-
cial matters and vou are encouraging
indiscipline. So, we are stopping
funds of the NABARD to the State
Government.” But, unfortunately, the
Central Government ig aot following
that principle which it applieg to the
State Governments through the
NABARD or the Reserve Bank of
Tndia or some othep agency. 1 would,
therefore, like to advigse the Unio'n
Government to observe some dir_,(‘!-
pline in financial matters. Likewise,
even in the matter of issue prices of
rice. sugar, wheat ang other things,

there is no stipulation and tPje_-,- go
on increasing it. And. according to
Re. 250 crores

the figures, more than
is allocated for the Department of
Tertilizers and it goes toward': sub-
sidy. Buf I would like to bring t(;
the notice of this august l:lmme-‘th:so
i« subsidy component is OMWY U
;r]:::iease the inefficiency of the fertili-
zer industry and it does not percolate.

armers end nowher= else in
et . the cost of

. 14 would you find
z:ti]‘;rgrs to be so high and disnr?-
portionate to the ecost of the grgm
Fven the Fertilizer Associa-
tion of Tndia went on record in a
glossv advertisement that out of the
v of Rs, 250 crores, 24 per cer_lt
he Government in the
d prices of electricity,
nrices of

price.

subsid
goes back 1o t
forim of increase
in the form of inereased ¢
nonl.  increazed Driceg of nﬂ.nhf"‘_ﬂ in
tha form of incressed cost of Rall“':-"
Qp. this is one of *7 .
Trevenurs n

i a Al

fransport. etc.
wave of inpreasine the
the Government. and. at the ‘
time cheatine the ler'mp.r:‘ ~f ”‘1:‘
emntry in the nama nf euhm_f‘!v an
eneanraming the Tertilizer industry.

[The Viee-Chairman (Shri Jazesh
Pesai) in the Chair.]
h compensalory sup-

o the tune of Rs. &4
meant for? It I8
the exporters are
promoted.
compensi-

Now, the cas
port is coming t )
crores, What 8 it
meant to see tha:n
helped and €XPOTts are
But announcing the cash
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[Dr. Yelamanchili Sivaji].

tory support, when all the exports are
completed, is deleterious to tilt interests of the
raw materials orodu-cer and it will only
safeguard the interests of th, traders and the
exporters and the middle men. Therefore, |
would like to advise the Government to
announced the cash compensatory support
scheme or any new scheme at the beginning of
the year. Recently, about five per cent CCS
was announced for tobacco. But all 'of it was
swallowed by traders and they are going to
implement it retrospectively. Had it been
announced earlier, i, th, Budget itself, at least
the tobacco grower, could have been paid two
rupees more. But the Government never does
this. It always tries to say that no CCs wil) be
announced this yea, and so, the prices will
decline and th, traders will purchase all the
tobacco and export it and then suddenly the
Government will announce the cash compen-
satory support and they will implement it
retrospectively so much so that the middle
men will get the benefit out of it at the cost of
the growers. So, this system should be
changed lock, stock and barrel.

Again, about a hundred crores of rupees is
transferred to the States for floods, cyclone,
earthquake, drought or some such thing.
Every year, more than one-third of the
population of this country is affected either by
floods or by cyclone, or by. drought or by
something like this. Th, damage is going on.
The State Governments, after the calamity,
come forward with proposals and estimates
and submit them to the Central Government.
The damage is estimated to be, say, a hundred
crores or two hundred crores. The Central
Govem-ment receives the report and sends a
team of IAS officers to the concrned States.
That team goes about the affected areas in
about half-an-hour and gives a report. That
team comes back to Delhi and gives the
report
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to the Central Government. And finally it goes
to the Cabinet Subcommittee and it will be
examined and it goes to the Finance Ministrj
and, a reduced sum is released. So all this
take, time, and by the time the funds are
received from the centre it is already the end
of January. So the State Governments will be
compelled to go round the Centre to get
extension of time to spend the amount,
because the State Governments are not in a
position to spend the money within two
months or on» and , half months. So, what 1
would like to advise the Union Government is
that it is no longer a regional problem,
whether it is a cyclone or idinouighit or
whatever' it is. When one-third of the
population i affected, you treat it as a national
calamity and all relief measures sould b&
undertaken by the Central/Government instead
of blaming the State Governments and
creatinsr a friction between the Centre and
States. What I would like to suggest to the
Government ig that you curtail your non-
developmental expenditure and don't resort to
over-shifting in the Nasik Press and don't
resort to inflation. The inflation is
pickpocketing- the common man. Inflation is
an indirect taxation.

AN HON. MEMBER!: Now coins are
imported.

DR. YELAMANCHILI SIVAJI: The
Nasik Press cannot do thai. Not
satisfieq with the over-shifting in the
Nasik Press, we are resorting to im-
port of coins. It is also found that
soma peovnle are printing fake notes.
and the Government thinks that 2
rupee is no rupee at all. whether it
is 12 naige o~ 13 naice or whatevey i
is. They ere relieving our burden by
resorting to fake notes, So don’t do
like that. Once Madam Gandhi
thousht that inflation is a universal
phenomennn. Don't @0 by that legacv
and see that inflation is curtailed,
deficit financing is curtailed and prices
in this country don't go skv high.

: |
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THE VICE-CHAIRMAN (SHRI JAGESH
DESAI): Shri Matto—only three minutes,
please.

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRI M.M. JACOB): After this,
Sir, 1 would request you to take up the
electoral reforms Bill because it has to b,
completed today. And there are more than 70
amendmentg on the electoral reforms Bill. So,
it will take a longer time tomorrow for the
voting process, for the amendments and all
that. So, I request you to keep this in view.

SHRI YASHWANT SINHA (Bi-hot):
What about the Minister's statement?

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI); That will be latet. After thig Bill is
passed, we shall resume the discussion on tho
electroal reforms Bill and the Constitution
(Amendment) Bill.

SHRI B. SATYANARAYAN REDDY
(Andhra Pradesh); Up to what time are we
sitting?

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI): Let u, try to do as much work as
possible.

SHRI M. M. JACOB: Let us mcke an
honest attempt, to be precise.

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI): Shri Matto—only three minutes,
please.
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SHRI GHULAM RASOOL MATTO
(Jammu and Kashmir): Sir, you know *hat I
speak only on the Appropriation Bill...

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI): Iknow.

SHRI GHULAM RASOOL MATTO: and I
will not speak ,,, anything else.. But nobody
has spoken on that.

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI): That also you comment within three
minutes.

SHRI GHULAM RASOOL MATTO: It is
pot possible within thre, minutes but I will
seek your indulgence.

iM!r. Vice-Chairman, Sir, I rise to speak
on the Appropriation Bill. Sir, so far five
Appropriation Bills have been presented t, this
House.  And I find that the No. 1 was with
'[regard to 1987-88 fo, Rs 3,669 crores. The
No. 2 was for the main 1988-89  for Rs.
2,25,658 crores. No. 3  was for 1985-86 for
Rs. 240.33 crores. No. 4 was for 1988-89 for
Rs. 1,593.18 crores. And the No. 5 i again
for 1988-89 for Rs. 845.22 crores. Why
I say these details is because Mr. Morarka —
he is not here now—wanted to know the actual
deficit ~ where we have reached.  Sir, the
Budget stated that they will have a deficit
of Rs. 8.120 crores at the rates
prevailing then.  But o, the basis of the taxa-
tion proposals of that particular year, the deficit
was estimated at Rs. 7,484 crores.

[The Deputy
Chair].

Madam Deputy Chairman, after this deficit
gnancing of Rs. 7,484 crores. I now take only
two Supplementary Budgets that Mr. Gadhvi
has brought One is No. 4 for Rs. 1,593.18
crores and No. 5 is for Rs. 845 crores. Tha?
maKes a total of Rs. 2438 crores. Mr.
Morarka is not here. So, according to my
calculations, the budget deficit that we have
already reached is R»-9.922 crore*. f
(Interruptions)

Chairman in the
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SHHI JAGESH DESAIl (Maharashtra).
Most of that is to be made up from savings.

SHRI GHULAM RASOOL MATTO; I
have already deducted that. What you say is
correct. But the papers are before us and I
have made a little study of the same. It is only
after deduction of the savings that it has been
charged and the figure is Rs. 9,922 crores.
What 1 am worried about Madam” Deputy
Chairma”™ js that according to the general
practice from out of the five Appropriation
Bil's that we got one usually comes in the
months of March-April, I can understand that.
But , new element has been inducted this year
and that is Appropriation Bill No. 3 and that is
for Rs. 248 orores with regard to 1985-86. So,
we should expect one supplementary
Appropriation from M;. Gadhvi in the month
of March and another after three years. So,
according to m, estimate for the financial year
1988-89, it should not end les, than Re. 11,000
crores in th, ultimate analysis. This to my
mind, iy a very very great burden on the
exchequer and I want to draw your attention to
what the Hon. Finance Minister said ia this
budget speech, namely, that "Government
reiterates it, determination to closely monitor
expenditure, maximise collection of revenue
and contain the budgetary deficit". (Time bill
rings). In spite of that if this is the situation,
how are you going to deal with it?

Madam, Deputy Chairman, I now eom, t,
another disquieting feature. In reply to my
Unstarred question, the Finance Minister had
stated that ou, internal debt as On 1985-86
was Rs. 71,039 crores, which rose to Rs.
86,312 crores in 1986-87, and rose to a
staggering figure of Rs. 99,520 crores in
1987-88, ~and that too in the revised estimate
may go up stiil further. Now, with regard to
external borrowings, OUT external borrowings
at the then prevailing rate of exchange were
Rs. 26.638 crores in 1985-86, which rose to
Rs. 32.312 crores in 1986-87 and were in
1987-88 at Rs. 36,670 crores.

[RAJYA SABHA]
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Th, interest on the external debt is Rs. 5,628
crores iy the current year and this to my mind
ig a very disquieting picture, because non-
plan expenditure has also risen from R,5 1710
crores to Rs. 2332 crores.

Madam Deputy Chairman, the total non-Pl,,
admnistrative expenditure, total non-Plan
revenue expenditure, excluding defence was
in 1985-86 at Rs. 19,511 crores. which has
risen to Rs. 27,713 crores in 1987-88. This is a
ver, staggering figure and I would like the
hon. Minister to react whether he will contain
this expenditure as promised. This Rs. 11,000
crores revenue deficit according to my
estimate, has already ex-iceeded b, Rs. 4 000
croreg on the Budget figure. What pla~ng he
has...

THE DEPUTY CHAIRMAN: Please
conclude. Mr. Jagesh Desai has given you
three minutes and that is already over.
Please conclude now.

SHRI GHULAM RASOOL MATTO:
Madam, I will take only two minutes more,
because I alone have spoken on this subject. I
would like to have a little clarification. I want
only two minutes and "ot more than that.

Now, with regard to supplementary
demands for grants I want an explanation
because in the fertiliser and, such other areas,
there is a provision for Rs. 650 crores, to
which is added Rs. 195.10 crores and that
makes a total of Rs. 845.10 crores and the
other expenditure is Rs. 229,49 crores.

This makes a total of Rs. 10%74.59 crores.
Her, I refer to Mr. Jagesh Desai's point that
Rs. 195.10 crores have been amassed by the
Government themselves by way of savings. It
leaves me with the expenditure of Rs. 879
crores. But in the supplementary demands, T
find that the amount 'given is Rs. 845 crore®.
This discrepancy needs to be explained.

Coming to my usual topic, (Time bell
rings) I will just finish it in one
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minute, that is with regard to bad budgeting, I
find from the statement given by the hon.
Minister, many itemg of expenditure have
been shown wnicn could have easily been
envisaged at the time of budget formulation.
For instances floods and other calamities
cannot be foreseen and have got to come in
Supplementary Budgets. I will take two
minutes to explain...

THE DEPUTY CHAIRMAN: Let the
Minister himself find out what the mistakes
a'e You please conclude.

SHRI GHULAM RASOOL MATTO: But I
tak, .rop insurance. This Bill was nassed ir
1985. The Government could have easily
earmarked some money in the budget for the
current year but they have not, and they now
want to Provide Rs. 100 crores, which
provison, as T said, should have been made at
the time of framing of the original budget. My
request is as Mr. Morarka said, this is not the
budget of the ruling Cong-res; Party; this
budget is for the whole country; this budget is
not of Mr. Gadhvi: it ig for Ghulam Rasool
Matto and for all others. We should not
belittle its importance. Now the next budge”
is in the making. I would request you to come
out with true and correct figures. If the deficit
for the next year is Rs. 14,000 crores, let it be
So and face the problem. Let us finrl out wavs
and means to nine it but not hide the facts.
There are many instances which T can quote
but. have cot you, third bell: other-wise I
could have laid here how so many items of
expnditure could have been envisaged at the
time of the Budget.

THE DEPUTY CHAIRMAN- You might
discuss it with the Minister later °n,

SHRI GHULAM RASOOL MATTO-He is
always amenable to reason. So. as I was
submitting, the Government
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should see that there is no bad budget ing ana
whatever ig to be spent, it must be
incorporated in tne original budget and should
not be incluaed in Supplementary Demands.

SHRI CHITTA BASU (West Bengal);
Madam, you must allow me more time...

THE DEPUTY CHAIRMAN; No, I am
sorry.

SHRI CHITTA BASU; I would only refe,
to certain questions and I hope that the
Minister would respond to it. One point is,
only a few days ago, the Finance Minister
was pleas-ed to make a statement regarding
Haldia Chemicals. Instead of clearing the
doubt, nd making a clear-cut statement, the
Finance Minister's statement on Haldia
project has further confused the issue. May I
know what is actually happening? What does
the Central Government want to d, about it?
Why are you unnecessarily making this kind
of confusing statement? Madam, I feel, he
should have the courage to make a clear-cut
statement regarding Haldia Chemicals project.

My second point is, the Government of
West Bengal has spent more than the amount
of margin money recommended by the
Finance Commission. That wag in regard to
floods that visited the State a few days ago.
After the floods, there has been a very severe
and acute cyclone. Of course my own place
wag ver, much affected, 24-Parganas,
Midnapur, etc. and now the State Government
hav* no margin money. What will they do to
provide rel'ef and sucoour to lakhs of people
who have been the victims of this
unprecedented cyclone? 1 want the hon.
Minister to respond as ti how much time it
will tak? for the Central Government to decide
upon the quantum of assistance to be siven to
tho Govermment of Wesl! Bengal in the
matter of wovidinst relief and seccou, to the
victims of th"
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cyclone. How much tirae it would require?
Generally speaking, 1 feel t'hat the whole
system is wrong and cumbersome. 1 would
like to know whether the Government
proposes to have a comprehensive scheme to
meet national disasters. I hope the lion.
Minister will be kind enough to respond to it.

Thirdly, ther, is an item-transfer of
resources to the States. Again, I will havt-. t,
reiterate what I "° been saying. There is the
issue of consignment tax and the phased aboli-
tion of the freight equalisation scheme. Unless
the Government makes clear it; position
regarding these two very vital issues which
affect the infests of the States, you will be
faced everyday with such scenes aa the one
today by Shri Ram Awadhesh Singh because
thiy is an unending question for the States.
Since the Government also ™» spoken
about

the transfer of resourc-: Irsm the
Centre t; the States, I want that an
elak it 2'. staerian cheald be made ab-
out the transfer being made, already
marde, 1o the Stateg which are indust-
rially backward Madam_ T do not
want tp take much of vour time
hocanea you maw not permit me
Otherw'se T hag man, things to sav
Thank wvou.

THE DEPUTY CHAIRMAN: We are
rinnine hort of time. After this,
we Bave to resume the discussion on
the twn Bill. oy electoral reforms.

Wt Tm wriw ez (farre) o
dex . . . (s@waTw)

Fagamfa :  TITRI FAT FTEAT
¢ 7 gmat qrff A aTw A A
ax F ) owrg sy o &9
fesfrs # @ avae feqres =7
oIy | wg o Sw EW ared St
¥ qET AT ¥ At w7 @t

[RAJYA SABHA]
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W1 qaT A g wiEr qiE &
W qFE
fou do not expect the Uhair t,
decide you, differences. Shrimati Bijoya
Chakravarty. She is not here. The hon.
Minister please.

SHRI B. K. GADHVI; Madam Deputy
Chairman, I am obliged to the hon. Members
who have participated in the debate and given
their valuable suggestions to me.

Before I advert to the specific queries raised
by hon. Members, Mr. Morarka who
initiated th, discussion Mr. Balanandan and
othersg who drew the attention of the
Government to the overall picture of the
economy, inflation, price rise, debt position etc.
etc.; I wish to submit that supple-1?-mentary
demands per se by themselves, cannot be
considered to  be adding t, the overall deficit.
I can give the figures to prove this point. In
1985-86, the estimated deficit was Rs. 3,316
crores.  The net supplementary demands that
were sought later on were Rs. 6,005 crores.
But the actual deficit came t, Rs. 5,315
crores. In  1986-87, the estimated deficit was
Rs. 3,703 crores. The supplementary
demands sought from th, House, the total
supplementary demands, in that year were Rs.
5,964 crores. Th, actual deficit came to Rs.
8,261 crores. In 1987-88, the projected
deficit was Rs. 5,688 crores. Additional
supplementary demands were sought to the
tune of Rs. 3,173 crores. But at the end of
last vear the actual deficit came t, Rs. 5.870

crores.  This was only Rs 200 crore.* more
than what was oroiected in the Budget.
From this,

the posilion would be clear ip hon.
Members, Therefore, to say  that
hecanse os supplementary demands the
actual  deficit per s¢ wonld rise is ot
4 eorrect pronosition,  This answers
Mr. Matto's auery alsp because he
mad,, tha ecalculation, on this basis
on the basls of the projecteq deficit
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in the Budget and the amount Bought by

these two batches of supplementary demands.

- o® Tw waaw  fag : e
UAAT gAT R, 4 qAMIC

wqHT ar e
g a@ gar

my point is that there is hardly any room for
complacency so Jar as economy is concerned.
Undoubtedly, it is under pressure, and
management of the economy is bearing good
fruits.

I

FIT

qrwr 2,

-

Mr. Morarka stated about the price rise and
also about revenue receipts ar®j revenue
expenditure, that there is adverse trend in thdt.
So far as price rise is concerned, let me say
that last year was very bad year for the whole
country. But even in the area of consumer
price the annual rate of increase up to 3rd
December, 1988, is 8.2 per cent, whereas last
year it was 10.2 per cent. That means, t'he
trend is on the decline. Erom 1-4-1988 to 3-
12-1938 the increase is 7 per cent and in the
corresponding period of the last year the
increase was 8.6 pe, cent. So far as wholesale
price position is concerned it is much better as
compared to the last vear because from 1-4-
1988 to 3-12-1988 th, increase is 4.1 pe, cent
as against. 8.3 per cent in the corresponding
pe-- ic” of the last vear. In fact from 29th
October T988 till 3rd December. 1988, there
has been decrease in every week, excepting j,
one week, that is on 12th November, 1988. In
rest of the weeks starting from 29th October,
1988, to Srd December, 1988. there is constant
decline in the wholesale price index.

SHRI MOTURU HANUMANTHA RAO
(Andhra Pradesh): TfTat i; because of the
harvesting season.

SHRi B. K. GADHVI Whatever happens
in the country, there are

19881
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reasons behind it, whether it is harvesting
season or containing of inflation, but there are
always reasons for that. So, to say that this
trend is on the rising is not a correct statement

of fact.

The other point which has been made by
moS(- of the Members, including Mr. Jagesh
Desai, is about revenue receipts and revenue
expenditure, i agree that this needs to be
taken care of.

SHRlI JAGESH DESAI: That is

challenge to you.

a

SHRI B. K. GADHVI: You would be glad
to know or you should appreciate t, know that
in 1988-89 the revenue deficit is to the tune of
Rs. 9842 crores but the Plan expenditure on
revenue account is Rs. 10,704 crores which is
higher than the revenue deficit. Therefore, it
should not cause a great alarm to us. Still we
have to do a lot because in Plan and! non-Plan
expenditure everbody say, and I also said
once in this House, "Kindly give me
suggestions

ag {0 hOw We can contain the Ton-
Plan expenditure.”  Around 68 per
cent of the non-Plan expenditure is
in the ares of defence, interest and
subsidy. In the area oy maintenance
and services you have hardly any
Tn the context of the present

option.
times can we afford to compromise
with defenece preparednese? Fven

then, last year, 1 .am happy to inform
thic hon, House that in defence also
without eomnromising or without dilu-
ting cur preparedness we could exer-
cise some economy., This year also
we hope to do S0 In the area of
subsidy mostly in food and fertiliser
and far augmenting more export which
pyorvhod, wishes that more exporis
homla be there intrinsie value of
the monev should ¢ uD. our adverse
balanece of trade should decrease, our
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international trade should increase, these

are all the suggestions.

Therefore, with a view to augment and find
out new areas in international trade and bring
about more export, which is picking up and
snowing a very healthy sign if we give them
subsidy and some incentives I think w, should
not hav, any grudge ag-n'nt'. that. In sregird to
subsidy on fertilisers and food, I am surprised
that many members are espousing the cause of
farmers and are shouting from housetops
about their cause and welfare. In these
demands, three deinands pertain to fertiliser
subsily, comprehensive crop insurance
scheme and flood itelief. Are they not meant
fc- the farmers? And yet you all say. "we are
opposed to these supplement; r, demands" and
aiso say that the farmers' cause should be
taken car, of. This is something like blowing
hot and cold.

SHRI E. BALANANDAN: You
look inty the relief question. Some grievance
is there; the States say that they are not
getting proper relief.

SHRI B. K. GADHVI; I am coming to that.
SQ far as natural calamities “re concerned,
there are set norms for scarcity and famine as
well as for other natural calamities like
carthquake, cyclone, flood etc. etc. Our team
goes there, a hish-level committee e*anv'nes
the States' memo, randa and after assessment
the amount ig sanctioned.

SHRI CHITTA BASTI: The svstem
is not satisfactory, Why does the
Government nos change that svstem
whith does not go tn help the States?

SHRI B. K. GADHVT: After re-
ceint of the State memarands , team
is alwavs gent to the State for an on-
the-enot  verifieation. After receint
of the renort of that team a  hich-
leve! committea on Telief consisting
of high-ranking nfficers assesse. the
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No politicking is done at all there and
they approve the  ceiling. As per that ceiling;
reliefg are being granted. Therefore we are
equally concerned where people are in distress
because of cyclone or floods, be it in Bengal,
Assam or any other place. We are equally
anxious and concerned, we have got sympathy
for  them because it is a natural calamity and
the Government of India would be taking all
legitimate steps to help them out. At the
same time  the State Governments are also
doing whatever they can because it is the duty
of both. But it is more a duty on the State
Government for implementation. Sometimes
we find that even the expenditure statements
are not “ining in time and therefore we are not in
a position to release  the amount.  Anyway,
these are not areas on which I will be dwelling at
present.

amount.

Shri Jagesh Desai talked about Nhava
Sheva, i may tell him that »n no plan project
we hav, put any cut. If any Department of
Ministry is not in a position to spend the
whole amount and there is a saving, then
perhaps we cannot help it. But even from the
point of view of exercising economy on the
plan projects, absolutely there is no cut in the
allocated amount.

You will be pleased to appreciate,
Madam, that in these supolementary
demands, around 19522 crores, as I
have stated in my opening remarks,
are matched either by increased re-
ceipts or by saving. Mr, Matto. I
think, has miscalculated. Rs. 229049
croreg which is under the third column
in the note which was circulated be-
¢ore, it is only technical where against
each T am asking for a token sanc-
tion of one lakh of rupees, but the
total amount of Rs, 22049 crores
wonld be met either by incressed re-
ceipts or by savines Therefore we
have come to this House with actuals.

€o far as the avprehension of Mr.
Morarlk is concerned about inflation
or deficit, T would, say that it is mis~
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placed. We had contained deficit last year also
when similar apprehension year also hen
similar apprehensions ing our accounts on
month to month basis. Therefore, at this
juncture it is not possible t, say what the
actual quantum of deficit is. Only after the
Revised Estimates we can calculate and tell
ycu. I again reiterate that we will take into
account the concern shown by the honourable
Members, and we will certainly try to contain
the deficit, of which we arc very hopeful.

Mr. Matto said about 1986-86 Sup-
plementary Demands, i think he misread it.
Supplementary, i, a technical sense, is okay,,
but the point is that it iy a Constitutional
requirement. If some amount wa, spent in
excess, then, after the Public Accounts Com-
mittee goes through it and recommends for
adjustment and other things, then technically
we have to come before the House for seeking
approval. Therefore, to dub it with the main
supplementaries is not a proper approach. Mr.
Matto. I think you were not here. I have
already said that you have pointed out certain
discrepancies, about Rs. 229.49 crores in the
Supolementary Demands. I am only asking for
a token grant of Rs. 1 lakh. But you have
calculated the whole amount and, therefore,
you have gone wrong.

SHRI GHULAM RASOOL MATTO: With
regard to Rs. 195.10 crores...

THE DEPUTY CHAIRMAN: No
argument ol ease. Mr. Minister, you might
conclude now.

SHRI B. K. GADHVI: Yes, Madam. I have
already pot your note asking me to conclude
quickly.

So mv submission <; that these sup-
plementaries we have brought are of absolute
necessity. In the area of containing
expenditure, a lot " efforts ar. being
undertaken. But about non-Plan expenditure,
as I have stated, if you create a project on the
pUn side then you have to run the project and
take be-
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nefit qut of that project. For example, if you
create a hospital on the Plan side, th,, you hav,
to ru, the hospital by providing doctors,
nurses, equipment, medicines, etc.; and all
these things go o, th, non-Pl,, side. Therefore,
technically to think always that every non-Plan
expenditure is not proper, is not a correct
approach, When more projects are being
created then, for running and maintaing and
taking utility of those projects you have to
incu; non-Pla, expenditure, but the main
expenditure is on this side and, I am hopeful
that so far as the main expenditure on the three
areas of interest, subsidy and Defence is
concerned, nobody from this House should
have any objection. Anyway, for the remaining
percentage even in those areas, we are trying
to have more scrutiny, and without aff-fecting
the usefulness of the money spent in those
areas, we are trying to bring about a more
reinvigorated type of economy.

Madam, I agree with Mr. Thakur that there
is need for employment generation. After all,
what are we doing? Running the economy and
running the countrv for th, benefit of the
people. Therefore, in the area of employment
generation, particularly, self-employment,
.ntrepry-neurship and induction of new entre-
preneurs into th, field, all his suggestions are
t, be forwarded to the Ministry of Human
Resource Development and I hav, borne it in
mind. About specific suggestions which ho-
nourable Members hav, given I will certainly
attend to them and refer them to  the
respective Ministries.

With these words. Madam, i hope the
House would be satisfied and would return
the Bill.  Thank you.

THE DEPUTY CHAIRMAN: The

question is:

"That the Bill to authorise payment and
appropriation of certain further sums from
and out of the Consolidated Fund of India
for the services of the financial year 1988-
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89, ae passed by the Lok Sabha, be
taken into consideration."

The motion was adopted.

THE DEPUTY CHAIRMAN: We shall
now take up clause-by-clause consideration of
the Bill.

Clauses 2, 3 and the Schedule were added
to the Bill.

Clause 1, he Enacting Formula anil the
Tile were added to the Bill.

SHRI B. K. GADHVI; Madam I beg to
move,

"That the Bill be returned."

The question was put and the motion was
adopted.
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1. CONSTITUTION (SIXTY-SECOND
AMENDMENT) BDLL 1988

M. REPRESENTATION OF THE
PEOPLE (AMENDMENT) BILL, 1988-
—Contd.

THE DEPUTY CHAIRMAN; Now we will
take up further discussion on the Constitution
(Sixty-second Amendment) Bill, 1988 and the
Represen. tation of the People (Amendment)
Bill, 1988. Mr. Masodkar, you were making
you, point please.

SHRI BHASKAR ANNAJI MASODKAR;
Madam, Deputy chairman, i was drawing the
attention of the House to what transpired in
the Constituent Assembly when the Draft
Constitution was adopted. I referred to the
quotation from Dr. Ambedkar who spoke of
diffusion of constitutional morality. In spite of
what my learned friend is saving when we
discuss the Constitution, let us do it with the
seriousness that it requires.

[RATYA SABHA] second Amdt.) Bill, 19SS 188

Another quotation in the same debate,
which would of interest and available to us, is
awe-inspiring spirited intervention by Pt.
Nehru. He likened free India to the Light of
Asia and stated that it was soul and spirit of
the world politics I woul,j like to quote from
his speech because I think it hay jome hearing
on the cons deration of amendment of article
326. He observed and I quote;

"A Constitution if it is out of touch with
the people's life, aims and aspirations,
becomes rather empty; if it falls behind
those aims it drags the people down. It
should b, something ahead to keep people's
eyes and minds up to a certain high mark."

That is what w, are doing now. In the same
speech Panditji went on to say;

"...the main thing is thi; great significant
factor that India after a long neriod of being
dominated over has emerged as a free
sovereign democratic independent country
and that is a fact which changes and is
changing history. How far it would change
history will depend upon us, this House in the
present and other Houses like this coming in
the future who represent the organised will of
the Indian people.

..that is a tremendous responsibility.

Freedom brings responsibility; of course

there is no such things as freedom without

responsibility."

Madam, Deputy Chairman, you will be hap
to observe what Panditji said holds true even

today. By referring to the provisions of the
Draft, an 1 destiny ahead, he stated:

"That is a big word which does not apply
to average human beings, but whether we
are men or women of destiny or not, India
is a country of destiny, and so far as we
represent this great country with a great
destiny stretching out in front of her, we
also have to function as men and women of
destinv, viewing all our problems in that
long pers-



